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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA.

Original Application No. 25/2025/EZ

HAZARI DEHURI ...... APPLICANT

VERSUS

STATE OF ODISHA AND OTHERS....... RESPONDENTS.
COUNTER AFFIDAVIT FILED BY

RESPONDENT NO.08.

I, Sri Gajanan Dayanand Lade aged about 36
years, S/o. Dayanand Lade, at present working as
Divisional Forest Officer, Khordha Forest Division,

At/P.O./Dist.- Khordha, do herby solemnly affirm and

state as follows: -

j That, I am working as Divisional Forest Officer,
‘T); Khordha Forest Division, hereinafter referred to as the
/ answering respondent No.08 and as such I am
competent to swear this affidavit in my official

capacity.

2. That the averments made in Para-01 to 03 of the

%\% Original Application need no comments.

3. That as regards in Para-04 to 06, it is submitted
that, in the year 2011 the Central Council for Yoga and

Naturopathy made an application to the Govt. Odisha

Qp:‘}avoﬂ\ Doama lode

Divisional Forest Office:
Khordha Division, Khordha
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to provide 20 acres of land for establishment of Central
Research Institute of Yoga and Naturopathy with 100
bedded hospital. The Govt. of Odisha decided to
establish the said institute at Binjhagiri in Khata No.
331, plot no.133 area- Ac 20, Kisam-Gochar, Mouza
Binjhagiri after field verification by the competent
authorities. Accordingly, the said land was leased out
in favour of Central Institute of Naturopathy for setting

of research institute of 100 bedded hospital.

The Tahasildar, Jatni requested the DFO,
Khordha vide his letter no. 3210, dtd.19.12.2012 for
submission of valuationl report of standing trees over
the plot no. 133/1460 in Khata no. 323 and area Ac 20
in Binjhagiri.

4. That as regards in Para-07 it is submitted that
the Range Officer Khordha was directed vide memo
n0.7390, dtd-28.12.2012 with direction to take up a
joint verification of the land with revenue officials and
submit a joint verification report with the enumeration
list of the trees duly signed by all concerned along with

the information on the following aspects.

a. Detailed land schedule & map with
Kisam/ status and ownership of the duly authenticated

by Tahasildar, Jatni.

Q’cjcmw Dovyaramd Lode

Divisional Forest Office:
Khordha Division, Khordha
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b. Detail enumeration of the trees plots
wise (species & girth class wise) required to be felled
with market value and its ownership duly signed by all

concerned.

¢. Whether any forest land involved as per
verdict of Hon’ble Apex Court in W.P.(Civil)
N0.202/95 T N Godavarman Vrs Union of India.

d. If so, the extent of forest land involved
and details thereof. Copy of the Letter no.7390,
28.12.12 of DFO, Khordha is annexed herewith as

Annexure -A.

5. That as regards in Para-08 it is submitted,
the Range officer, Khordha took up the joint
verification with the revenue officials and submitted
his report vide memo no. 964, 16.02.2013. Basing on
the report of the Range Officer Khordha, the DFO

{20 }} submitted the inquiry report to the Tahsildar Jatni vide
' #7] letter no. 6801, dt16.07.13. The content of the letter is

as follows. The copy of the letter no. 964 dtd
16.02.2013 of the Range Officer, Khordha is annexed

herewith as Annexure -B.

The joint verification has been made by the
forest & revenue officials over the said plot and it is
observed that the area though is not forest Kissam but

looks like a forest. The estimated number of trees per

@fara Durgerd Lok

Divisional Forest Otiice
Khordha Blvision, Khordha
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hectare comes to 3300 with the crop density more than
70% which is very dense type. The type of species
indicates class-1I species. The valuation of the standing
crop is calculated for the total crop on area basis as
classified by Hon’ble supreme court of India for net
present valuation of forest. The cost of valuation for
class-II species under very dense category comes to

$10.43 lakh which in total is calculated as ¥83.44 lakhs
for 8 ha. of land (20 Ac). The copy of the letter no.

6801 dtd 16.07.2013 to the Tahasildar, Jatni is annexed :
herewith as Annexure - C.
T 58
6. That the averments made in Para-09 & 10 of the 3 . g
- =
Original Application need no comments. ox
$5
. B ] 22
’i}- 7. That as regards in Para-11 & 12, 1t 1s submitted =5
1
that, the averments made in these paras are not correct. %& 2 é
>9
The contention of this petition mentioned in this para is S &£

b

5 ot tenable in the eyes of law. There is no cause of
;:d tion to make the DFO as party in this case as the
‘F %SHFO, Khordha has taken all reasonable and necessary
‘\i@af‘t“j" precaution against cutting of trees from the plot in
question and never gave any permission for felling of
trees. The DFO, Khordha vide his letter no. 9221 dtd
14.11.2017 informed the Director, Central Council for
Research in Yoga and Naturopathy, Dept. of Ayush

that no standing trees shall be uprooted for construction

of building as per proceedings of meeting held on
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02.03.2017 under the Chairmanship of Collector &
DM, Khordha. The copy of letter no. 9221 dtd
14.11.2017 to the Director, CCRYN is annexed

herewith as Annexure-D.

8. That the averments made in Para-13 to 37 of the

Original Application need no comments.

9. That as regards in Para-38 it is submitted that, it
is submitted that, the averments made in this para is not
correct. The land in question neither belongs to forest
department nor the Kissam of the land is forest and
doesn’t come under the purview of Van (Sanrakshan
Evam Samvardhan) Adhiniyam, 1980 as amended by
Forest (Conservation) Amendment Act, 2023 (15 of

L 2023).

10. That the contents of the above paragraphs are
true and correct to the best of knowledge as derived
from the official records and that nothing material has
been concealed there from and the present deponent

reserves the right to file further affidavit as and when

required and directed by this Hon’ble Tribunal.

Gajpran Dovpnent 27

Identified by isibigiParast Office!

&] Khordha Division. Khordha
Advoca@d
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VERIFICATION

I, Sri Gajanan Dayanand Lade aged about 36
years, S/0. Dayanand Lade, at present working as
Divisional Forest Officer, Khordha Forest Division,
AtP.O./Dist.-Khordha, do herby verify that the
contents of the above affidavit are true and correct to
the best of my knowledge as derived from official
records and that nothing material has been concealed
there from.

Verified at Cuttack on this the day of
August, 2025.

| ¢ L@A—!’-
Cuttack. ({j‘;\;\ﬂm -D&M

Dt.  .08.2035.

CERTIFICATE.

Certified that due to non-availability of cartridge
paper the contents of this counter affidavit have been

typed in thick white paper.

Cuttack.
Dt. ) .08.2025.

&

Addl. Govt. Adyocate
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ArFpaviT. AHcdaved Mo - LY
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The above deponent being personally known to
me appears before me. 12:09: 3247 _at 1:22AM/PM
and states an oath that the contents of the counter are
true to the best of his knowledge based on official
records.

Identified by:

Pagrand lod b b gl

cj;wm es Officer _ :
Khord:? %&Wﬂﬁﬂ Khordha Executive Magl ra;:i:_,”‘_Khordha
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Annexure-A

OFFICE OF THE DIVISIONAL FOREST OFFICER, KHORDHA DIVISION, KHORDHA
AT/PO/DIST. - KHORDHA
Tele No. (06755) 222825
Email ID — dfokhordha@gmail.com

Memo No. 7390 /4F(Misc)
Dated, Khordha the 28 December,2012

To,
The Range Officer,
Khordha.
Sub: - Setting up Central Research Institute Hospital of Yoga & Naturopathy of Mouza-

Binhjagiri in plot 133/1460, Khata No-329

Enclosed. find herewith the letter no. 3200 dtd 19.12.12 received from the Tahasildar,
Jatni. You are directed to take up joint verification of the above proposed lands with the revenue staffs
of Jatni Tahasil & submit your joint verification report with the enumeration list of trees duly signed
by all concerned along with the information on the following aspects;

|. Detailed land schedule & map with Kisam/ status and ownership of the duly
authenticated by Tahasildar, Jatni.

7 Detail enumeration of the trees plots wise (species & girth class wise) required to
be felled with market value and its ownership duly signed by all concerned.

3. Whether any forest land involved as per verdict of Hon’ble Apex Court in

W.P.(Civil) N0.202/95 T N Godavarman Vrs Union of India.

4.1f so, the extent of forest land involved and details thereof.

Encl: - As above

Sd/-28.12.2012
Divisional Forest Officer,
Khordha Division, Khordha
Memo No 7391 Date 28.12.2012
Copy forwarded to The Tahasildar, Jatni for information & necessary action. With

reference to letter no. 3200 dtd 19.12.2012

Sd/-28.12.2012
Divisional Forest Officer,

Khordha Division, Khordha

Trwr, Y “:H'M"W‘

Divmomcel

Khordha Division, Khordha
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Typed Copy
Annexure-B

OFFICE OF THE FOREST RANGE OFFICER, KHORDHA DIVISION, KHORDHA

Memo No. 961 / Date 16.02.2013

To,
The Divisional Forest Officer,
Khordha Division, Khordha

Sub: - Setting up Central Research Institute Hospital of Yoga & Naturopathy of Mouza-
Binhjagiri in plot 133/1460, Khata No-329

Ref:- Your office memo no. 7390 dt 28.12.2012

Sir,

With reference to above cited memo, I am submitting the joint verification report of
the above-mentioned area identified by the R.I, Janla and enumeration was done by the Forester,
Khordha duly counter signed by the Tahasildar, Jatni and Range Officer, Khordha.

(Copy Enclosed)

1. The detailed land schedule and map of the identified area is enclosed.

2. Detailed enumeration was not possible due to high density of trees in different girth
classes which are less than exploitable size. A sample enumeration was done at plot Size
40mx25m=1000 sqm in 4 no. s of plots. From the sampling over 4000sqm. Area
1320n0.s of trees are found. So. from the whole area 1320 no x 20=26400 no. s of trees
are standing over the identified area over 8ha. The crop density is more than 70%.

3. The identified area is under Kisam- Abada ajogya-Patita as per report of R.I Janla.

This is for favour of your kind information and necessary action.

Yours faithfully
Sd/-16.02.2013

Forest Range Officer,
Khordha Range, Khordha

i Gonly B

Divisional Forest Officer
Khordha Division, Khordha
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OFFICE OF THE DIVISIONAL FOREST OFFICER. KITORDIA DIVISION. KTHTORDIIA,
AVP.O/DisE - Khordha,
Tel No, (6755) 222825,
Fas No (D6733) 220513y,
Cell Noc-9L3 7000035,
Ll H-diolbordba e 2ol o,
No. 0sol /Steno.,
Dated. Khordha, the 16" July, 2013.
To
] \7\"3
The Tahasildar. o
Jatni,
Sub - Submission of Valuation report on standing trees over the Plot No.133: 1460
in Khata No. 329 an area Ac. 20.000. Kissam - Puratan Patita ol Mouza
Binjhagiri.
Ref:-  Your letter No.3200. dud, 19.12.2012.
Sir.

With reference to the letter No. cited above, 1 am to inform vou that the Joini
Verilication has been made by the Forest & Revenue officials over the said plot (copy

enclosed) and it is observed that the area though is not a forest Kissam but looks like a forest.
The estimated number of trees per hectare comes to 3300 with the crop density more than 70%

which is very dense type. The type of spécies indicates class-11 species. The valuation of the
standing crop is calculated for the total crop on area basis as classilied by the Hon"ble Supreme
’l Court of India for net present valuation ol a forest. The cost of valuation for class-11 species
under very dense category comes 1o 310,43 lakh which in total is calculated as 283 -4 Takhs for

8 ha. of land (20 Ac).

Yours faithlully,

-

Divisional l‘urm'.

v Khordha Division. Khordha,
Memo No. - [date 16.07.2013

Copy Torwarded to the Range Officer. Khordha Range for information

and necessary
t action with reference to his Memo No.964. did.16.07.2013.
Divisional Forest Ollicer.
Khordha Division. Khordha.

'77\»»@&?3474&440/
W..

Diwmomwv

“*“"Khordha Division, Khordna
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ANNEXURE-C

OFFICE OF THE DIVISIONAL FOREST OFFICER, KHORDHA DIVISION, KHORDHA
At/P.O./Dist-Khordha
Tel. No.(6755) 222825
Fax No.(6755) 220539
Cell N0.9437000935
Email ID-dfokhordha@gmail.com
No. 6801/Steno,
Dated, Khordha, the 16" July, 2013.

To
The Tahasildar,
Jatni.

Sub :- Submission of Valuation report on standing trees over the Plot No.133-
1460 in Khata No. 329 an area Ac. 20.000, Kissam- Puratan Patita of
Mouza- Binjhagiri.

Ref:- Your letter No.3200, dtd. 19.12.2012.
Si, |

With reference to the letter No. cited above, | am to inform you that the Joint
Verification has been made by the Forest & Revenue officials over the said plot (copy
enclosed) and it is observed that the area though is not a forest Kissam but looks like a
forest. The estimated number of trees per hectare comes to 3300 with the crop density
more than 70% which is very dense type. The type of species indicates class-I1 species.
The valuation of the standing crop is calculated for the total crop on area basis as
classified by the Hon’ble Supreme Court of India for net present valuation of a forest.
The cost of valuation for class-1I species under very dense category comes to 210.43
lakh which in total is calculated as 83.44 lakhs for 8 ha. of land (20 Ac)

Yours faithfully,
Sd/- 16/7/13
Divisional Forest Officer,
K hordha Division, Khordha

Memo No. /date 16.07.2013
Copy submitted to the Range Officer, Khordha Range for information and

necessary action with reference to his Memo No.964, dtd. 16.07.2013.

Sd/- 16/7/13
Divisional Forest Officer,
Khordha Division, Khordha

T Gy et
oot

Divisional Forest Office:
Khordha Division, Khordha
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OFFICE OF THE DIVISIONAL FOREST OFFICER, KHORDHA DIVISION, KHORDHA.

At/P.0O./Dist — Khordha,
Tel.No. (6755) 222825,

Fax No. (06755) 220539,
Cell N0.-9437000935,

Email 1D-dfokhordha@gmail.com
No. /Steno/4F.
Dated, Khordha, the 14™ November, 2017
To ;

The Director,

Central Council for Research in Yoga & Naturopathy,

Deptt. of AYUSH, Ministry of Health & Family Welfare,
Govt. of India, 61-65, Industrial Area,
Janakpuri, New Delhi-110058.

Sub :- Regarding establishment of Central Research Institute by Yoga and Naturepathy

in Binjhagiri, Khordha in Bhubaneswar — regarding permission of construction of
boundary wall and main gate.

Ref.:- File No.3/2-2009-10/ CCRYN/CRI, Odisha/523, dtd. 04.02.2016.
Sir,

As solicited, I would like to clarify that for construction of proposed boundary wall,
there will be no need to cut down any tree. In the proceedings of the meeting held on 02.03.2017
under the chairmanship of the Collector & Dist. Magistrate, Khordha, it was decided, the alignment
of boundary wall of the project will be realigned in such a way,

there is no need to cut down any
tree. The construction of building will be in vacant sp

ace so that no standing tree will be uprocted.
The copy of the proceedings of the meeting dated 02.03.2017 is enclosed herewith for ready

reference. Therefore, there is no issue for construction of boundary wall for establishment of Cent,

al
Research Institute of Yoga and Naturopathy in the proposed site.
Encl.: As above.

Yours sincerely,

Divisional Forest officer,
Khordha Division, Khordha.

MemoNo. 9225 /Date 14.11.2017
Copy forwarded to the Collector

: & District Magistrate, Khordha for favour of information
and necessary action. AT;EM
Tree 7Py

W 2 Divmesto ﬂcet‘o\“\ﬁ* I

Divisi Sval Forest Officer <, Khordha Division, Khordha |
ion
Khordha Division, Khordha

R



